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ORDER

PER N. K. BILLAIYA, AM:

The present appeal is directed by the assessee against order of Ld.
CIT(A), Ghaziabad dt. 31.03.2017 for assessment year 2012-13.

2. The Ld. Counsel for the assessee moved an application dt. 12.12.2019
requesting for the permission to withdraw the appeal. The Ld. DR did not

object to withdrawal of the appeal by assessee.

3. We, therefore, permit the assessee to withdraw this appeal, which hereby

stands dismissed as withdrawn.



4. In the result, the appeal filed by the assessee is dismissed.

The order is pronounced in the open court on 20.12.2019.
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